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 Title:  Ruling  regarding  Notices  of  Adjournment  Motion.

 HON.  SPEAKER:  Hon.  Members,  I  have  received  notices  of  Adjournment  Motion  from  Prof.  Saugata  Roy,  Sarvbashri  Jay  Prakash  Narayan  Yadav  and
 Anto  Antony.

 Interruptions)

 Qi.  सौगत राय  (दमदम  3  :  महोदया,  ईपीएफ के  बारे  में  भी  कुछ  क्लासीफिकेशन  आला  चाहिए|...(  व्यवधान  )

 HON.  SPEAKER:  The  matters  can  be  raised  during  discussion  on  General  Budget.

 Sarvashri  Jyotiraditya  M.  Scindia,  Malikarjun  Kharge,  K.C.  Venugopal,  Sarvashri  Rajesh  Ranjan  and  Ravneet  Singh  have  also  tabled  notices  on
 different  issues.

 The  matters  though  important  do  not  warrant  interruption  of  business  of  the  day.  The  matters  can  be  raised  through  other  opportunities.

 I  have,  therefore,  disallowed  all  the  notices  of  Adjournment  Motion.

 Interruptions)

 माननीय  अध्यक्ष  :  मैंने  मल्लिकार्जुन खड़गे  जी  का  लाम  लिया  है|

 8€|  (व्यवधान)

 माननीय  अध्यक्ष  :  मैंने  डिसएलाऊ  किया  हैं

 8€|  (व्यवधान)

 शी  मल्लिकार्जुन खड़गे  (गुलबर्गा)  :  उनके  लिए  जगह  नहीं  हैं।  उनको  गोली  मार  दो,  खत्म  कर  दो।...  (व्यवधान)

 HON.  SPEAKER:  Hon.  Members  I  have  received  notices  of  question  of  privilege  given  by  Shri  N.K.  Premachandran,  Shri  K.C.  Venugopal  and
 Mohammad  Salim,  Prof.  Saugata  Roy.  The  matter  is  under  my  consideration.

 (Interruptions)

 HON.  SPEAKER:  Nothing  will  go  on  record.

 Interruptions)  4€/  *

 शहरी  विकास  sii,  आवास  और  शहरी  गरीबी  उपशमन  sift  तथा  संसदीय  कार्य  sift  (oft  एम.  वेंकैया  नायडू)  :  अध्यक्ष  महोदया,  सौंगत  राय  जी  of  जो  ईशू  उठाया  है,  वह  ऑल रेडी  वित्त  मंती
 जी  के  विचाराधीन हैं।  उस  पर  बाद  में  चर्चा  होगी|...  (व्यवधान  )

 HON.  SPEAKER:  Please  go  back  to  your  seats  now.

 12.04  hours

 (At  this  stage,  Shri  Ravneet  Singh  and  some  other  hon.  Members

 went  back  to  their  seats.)

 SHRI  M.  VENKAIAH  NAIDU:  What  are  you  talking?  The  hon.  Member  has  raised  an  issue.  I  said  that  it  has  come  to  the  notice  of  the  Finance
 Minister.

 HON.  SPEAKER:  What  is  it?

 SHRI  M.  VENKAIAH  NAIDU:  Prof.  Saugata  Roy  has  said  something.

 HON.  SPEAKER:  You  can  raise  it  during  Budget  discussion.  Discussion  on  Budget  will  be  there  and  that  is  why  I  have  disallowed  all  these  things.
 Please  understand  it.

 Interruptions)

 HON.  SPEAKER:  The  question  of  privilege  is  also  under  my  consideration.  I  have  told  you  that.

 Interruptions)

 SHRI  MOHAMMAD  SALIM  (RAIGANJ):  You  cannot  have  double  standards.

 HON.  SPEAKER:  What  do  you  want?  Please  go  back  to  your  seats  first.  I  do  not  understand.  आप  सब  ऐसे  ही  खड़े  रहेंगे  तो  I  just  cannot  understand,  what  is
 it.




